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Grass seed production farm in 
Karnataka 

291. SHRI H. S. NARASIAH: Will the 
Minister of AGRICULTURE AND IRRI-
GATION be pleased to state: 

(a) whether it is a fact that the Karna-
taka Government has asked the Central 
Government to set up a grass seed pro-
duction farm at Hessarghatta, near Banga-
lore with Australian assistance; and 

(b) if so, what decision Government 
have taken thereon ? 

THE DEPUTY MINISTER IN THH 
MINISTRY OF AGRICULTURE AND 
IRRIGATION (SHRI PRABHUDAS 
PATEL): (a) No, Sir. The Government of 
India had requested the Government of 
Karnataka to offer suitable site for estab-
lishment of the Central Fodder Seed Pro-
duction Farm and had suggested that the 
Hessarghatta site would be suitable for the 
purpose. 

(b) The site is under consideration. Cer-
tain information from the State Govern-
ment regarding the irrigation facilities at 
the site is being collected and a decision 
will be taken after examining the same. 

Karnataka Dairy Development 
Corporation 

292. SHRI H. S. NARASIAH: Will the 
Minister of AGRICULTURE AND IRRI-
GATION be pleased to state: 

(a) the progress made in setting up the 
Karnataka Dairy Development Corporation; 

(b) whether the Central Government aid 
have promised any financial and for the said 
Corporation; if so, to what extent; and 

(c) the number of districts likely to be 
benefited by the establishment of this Cor-
poration? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF AGRICULTURE AND 
IRRIGATION (SHRI PRABHUDAS 
PATEL): (a) The Corporation has been 
registered by the Government of Karnataka 
in October, 1974. 

 
(b) The Central Government will share 

in the Equity participation with the State 
Government on 50:50 basis in a year-to-
year phased manner. 

(c) 8 districts are expected to be served 
by the project. 

 

t[F!aor price sugarcane 

293. SHRI PARK ASH VIR SHASTRI: 
WiH he Minister of AGRICULTURE AND 
IRRIGATION    be pleased to state: 

(a) whether it is a fact that some State 
Governments have expressed their dissatis-
faction on the floor prices of sugarcane 
fixed by the Central Government; 

(b) whether it is also a fact that there is 
discontent amongst the farmers because of 
the increase in the fertilizer prices, water 
and power tariff required for the production 
of sugarcane; 

(c) if so, whether Government propose 
to reconsider their pricing policy of sugai-
cane; and 

(d) what is the basis of fixing floor 
prices of sugarcane?] 

t[   ] English translation. 


